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Accident Investigation Report 

PART-I: Abstract 

Type of Accident Fatal   

Nature of Accident Confined space entry  

Dater & Time of Accident 09.02.2023 at 07.00 AM 

Source of 
Information 

Telephonic Phone call from District Fire Officer at 10.00 AM 

Media  

Form 18  

Complaint  

Name & Address  
of the factory 

A.S. Agro Industries, G. Ragampeta (V), Peddapuram 
(M) 

Manufacturing Process Packing of non edible grade Pooja Oil 

Name of the Occupier S. Satyannarayana,  S/o. Satyannarayana, (lessor) 
 

Name of the Manager  S. Thulasidhara Rao, S/o. Satyannarayana (lessee) 

 
Deceased 1 

 No:1 No:2 

Name  Vetchangi Krishna Rao  

S/o Bonjanna 

 

Designation Daily wage worker  
Age  36 years  
Employment  Casual   
Wage  650 per Day  
Native of  Parreda (v), Pedabayalu (M) 

Alluri Seetharama Raju 
District. 

 

ESI / WC WC  

Deceased 2 

Name  Vetchangi Narsinga Rao S/o 

Gundanna ,  

 

Designation Daily wage worker  
Age  Age- 40 years  
Employment  Casual  
Wage  650 per day  
Native of  Parreda (V), Pedabayalu 

(M) Alluri Seetharama Raju 
District. 

 

ESI / WC WC  

Deceased 3 

Name  Vetchangi Sagar    

Designation Daily wage worker  
Age  Age- 23 years  

Employment  Casual  
Wage  650 Per day  
Native of  Parreda (V), Pedabayalu 

(M), Alluri Seetharama Raju 
District. 

 

ESI / WC WC  

Deceased 4 

Name  Kattamuri Jagadeesh   

Designation Causal worker  
Age  Age- 25 years  
Employment  Casual  
Wage  12000/- Per month  
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Native of  Pulimeru (V), Peddapuram 
(M), Kakinada District. 

 

ESI / WC WC  

Deceased 5 

Name  Korra Rama Rao,   

Designation Daily wage worker  
Age  Age-44 years  

Employment  Casual  
Wage  650 per day  
Native of  Sampaputtu (V), 

Pedabayalu (M), 
Seetharama Raju District. 

 

ESI / WC WC  

Deceased 6 

Name  Kurtada Bonjanna   

Designation Daily wage worker  
Age  Age- 36 years  

Employment  Casual  
Wage  650 per day  
Native of  Vatchediputtu (v), 

Pedabayalu (M), Alluri 
Seetharama Raju District. 

 

ESI / WC WC  

Deceased 7 

Name  Yallamilli Vijaya Durga 

Prasad, S/o. Nookaraju  

 

Designation Daily wage worker  
Age  Age- 27 years  
Employment  Casual   
Wage  500 per day  
Native of  Pulimeru (V), Peddapuram 

(M), Kakinada District 
 

ESI / WC WC  

Date(s) of Investigation 09.02.2023 09.02.2023 

Investigated 
By 

Name Sri D. Radha Krishna Kum. G. Swathi 
Designation Deputy Chief Inspector of 

Factories, Kakianda 
Inspector of Factories, 

Rajahmundry. 
Name  Sri A.V. Murali Krishna 
Designation  Inspector of Factories, 

Kakinada 

 
 

Statements 
recorded 

Name Sri Vetchangi Kiran Sri Ammisetty Srinivas 
Designation worker Supervisor 
Name Sri Singivarapu 

Satyanarayana 
Singivarapu Tulasidhara 
Rao 

Designation Managing Partner, A.S. 
Agro Industries. 

Managing Partner, Ambati 
Subbanna & Co. Oil Firm 

Ameliorative 
Measures 

ESI / WC Will take some time  
Exgratia Rs. 25,00,000/- (Twenty five 

Lakhs Rupees announced 
by management to the each 
family of the diseased 
workers) 

 

Medical Exp -- -- 
Job  --  

Causes of Root Incident Death due to asphyxiation due to inhalation of toxic 
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accident Cause fumes in a confined space. 
Injury -- 

Supplementary, 
If any 

-- 

Action Taken Inspection order along with show cause notice issued. 
Prohibitory Orders Issued prohibiting the usage of Oil 
Tanks 

Enclosures 
(Copies Only) 

Form18 Yes Photos yes FIR no 
PM Report yes Statements yes Sketch no 
SCN yes I.Os yes P. Os -- 

 

 

 

PART-II: Detailed Report 

A INFORMATION 

      The District Fire officer, Kakinada informed over phone on 09.02.2023 at about 
10.00 AM that seven workers died in a factory located at G. Ragampeta (V), 
Peddapuram (M), while cleaning a oil storage tank.  He could not confirm the 
name of the factory.  Our further enquiries revealed it is an oil packing unit belongs 
to Ambati Subbanna & Co. Oil Firm, Samalkot.  My  self along with Inspector of 
Factories, Kakinada - I immediately rushed to the G.Ragampeta (V) and at the 
same time also informed to Inspector of Factories, Rajahmundry to join us at G. 
Ragampeta (V) of Peddapuram (M). 
     

B FACTORY  

   M/s. A.S. Agro Industries situated at S.No. 241/1 A, 241/2A, 242/1 & 242/2, G. 
Ragampeta (V), Peddauram  (M) (with Sri Singavarapu Satyanarayana, S/o. Late 
Sri Singavarapu Satyanarayana as managing partner).  which was taken on lease 
by  M/s Ambati Subbana& Co. Oil Firm, Samalkot  (with Sri Singavarapu 
Tulasidhara Rao, S/o. Late Sri Sringavarapu Satyanarayana as managing partner) 
and carrying out the manufacturing activity of filling non-edible grade oil into the 
bottles and also cleaning, sieving and sorting of sesame.   
 
       The unit initially started manufacturing activity of filling oils into bottles 
reportedly in the year 2013 with L.T. supply of 99 HP and  with about 15 workers .  
Later in the year 2021, September the unit converted the L.T. supply to H.T. 
supply and added Sesame washing machines, sortex, and sieving machines and 
man power also gone upto approximately 35 workers. 
 
         Management obtained plan approval from Director of Factories, A.P. 
Vijayawada Vide Lr.No.D.Dis.D2/KDA-II/21238/12, Dated: 01.01.2013 for 
installation of 4 No. expellers for oil expelling ,but actually oil bottling work is being 
carried out with 3.No.oil filling machines. The total 11No.oil storage tanks and oil 
filling machines were not shown in the approved plan. 
 
       Management not obtained licence from Factories department though about 30 
workers are working in this premises since 2021.   
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    On 08.02.2023 about 28 workers were found working in the factory as per the 
records available at the security room.  Basing on this employment the unit has 
been registered under Factories Act and assigned R.No. 112217. 
 

C INCIDENT 

      On 09.02.2023, at about 07.00AM two workers Mr.Vetchangi Kiran and  Mr. 
Vetchangi Sagar  were entrusted the work of cleaning  an empty oil storage tank of 
size 7.5 mt X 3.0 mt located towards West of the Factory.  Accordingly the two 
workers entered the tank from top man hole cover for cleaning the sludge settled 
at the bottom of the tank. While cleaning  so within five to seven minutes the two 
workers reportedly exposed to toxic fumes inside the tank as they felt irritation of 
eyes and throat and also breathlessness and attempted to come out of the tank 
through the fixed vertical ladder.  In this attempt Sri Kiran came out of the tank and 
Sri Sagar fell inside the tank.  In order to rescue Sagar six other workers entered 
one after the other into the tank and all the seven workers died inside the tank due 
to asphyxiation.  The bodies of the workers were taken out from the tank by cut 
opening the bottom portion of the tank by about 9.15AM.  
 
     The details of the deceased persons are as follows.  
 

1. Vetchangi Krishna Rao S/o Bonjanna, Age-36 years 

2. VetchangiNarsinga Rao S/o Gundanna , Age- 40 years 

3. Vetchangi Sagar  Age- 23 years 

4. Kattamuri Jagadeesh , S/o Paidiraju Age- 25 years 

5. Korra Rama Rao, Age-44 years 

6. KurtadaBonjanna Age- 36 years 

7. Yallmilli Vijaya Durga Prasad,S/o Nookaraju Age- 27 years 

 
D INVESTIGATION 

 
The main activity being carried out in this premises is bottling two types of non-
edible grade oils. 

1. POOJA OIL: It is a cheaper grade non-edible sesame oil . 

 
2. SRI DIVYA OIL: it is a blend of three oils- Coconut oil , White oil and 

sesame oil.  This is a cheaper grade oil compared to Pooja oil. Since 

October 2022 sesame oil in this grade is replaced with kusum oil. 

 
       The four different oils used for preparing above brand oils are reportedly being 
stored in seven storage tanks located to west side of the factory.  These four oils 
in fixed composition are transferred and stored in four storage tanks located inside 

the filling shed, where these oils are stirred and mixed for homogenity and from 
there through a transfer pump lifted to another small storage tank of approximately 
1.5T capacity located on the mezzanine floor of the filling shed and from there by 
gravity is filled into bottles. 
 
       Management got the storage tanks fabricated by engaging the local 
fabricators in the factory premises itself and installed there upon. All the storage 
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tanks are provided with internal vertical steel ladder.  None of the tanks installed in 
this premises are provided with bottom man hole cover point. 
 
       Each storage tank located outside has provided with two outlet pipes of each 
3’’ diameter connected at the bottom of the tank one above the other. The pipe 
which is 10’’ above bottom plate of the tank, transfers oil from these tanks to inside 
tanks meant for filling.  The other pipe which is 3’’ above  the bottom plate of the 
tank is meant for drain out the accumulated sludge type material from the tank.  As 
per the management version this bottom sludge clearing happens at least once in 
two months for each tank or whenever impurities starts getting coming out through 
the transfer pipes. Cleaning the tanks by sending workers inside the tanks is 
reportedly happening since last 10 years.  
 
As stated above in October, 2022 management introduced a new oil by name 
Kusum oil in place of sesame oil for making cheaper grade Sri Divya oil.  Since 
October, 2022 the tank in which Kusum oil is being stored was never subjected to 
cleaning and this was the first time i.e on 09.02.2023 workers were entrusted the 
cleaning of sludge in this tank.  The size of this tank is  size 7.5mtX3.0 mtrs with 
man hole opening of 60cm diameter at the top portion.   
 
     During enquiry it was informed that the sludge with kusum oil storage is much 
thicker compared to other oils. The duration of storage and this particular type of 
sludge might have caused generation of certain toxic gases and these gases got 
entrapped in the sludge and the moment the workers tried to stir the sludge with 
their legs to let it out through the bottom most discharge pipe of the tank might 
have caused  the entrapped gases to erupt out  and effected the workers with the 
symptoms of irritation to eyes , throat and breathlessness. The depth of the tank 
(7.5 meters) with the only opening at top  might have lessened the Oxygen levels 
at bottom of the tank  below the standard of 21% and eruption of heavy gases 
might have further depleted or displaced the oxygen concentration to further 
danger levels.  This could be one reason why first two workers who entered the 
tank    experienced great difficulty to come out of the tank with the help of vertical 
ladder (One worker Mr.Kiran told that with great difficulty he could able to come 
out of the tank and the other  worker Mr.sagar   who was following him almost 
reached the top of the tank and again fell back into the tank).   
 

E CAUSAL FACTORS  

 
1. The workers who were engaged for tank cleaning job are reportedly working 

in this premises since 10 days prior to the accident.   All these workers are 
illiterate or having primary education only. They are from Paderu (V) of 
Alluri Sitaramaraju District. 

2. These workers are not given any training or instructions  associated with 
confined space entry and Hazards associated with it.  

3. None of the Oil storage tanks are provided with bottom man hole cover 
which if kept open while allowing the workers inside could have provided 
better air circulation and the accident could have been averted.  

4. Measures to remove the toxic gases or fumes that are likely to be present 
inside the edible oil storage tank( confined space) while allowing the 
workers inside were not taken. 
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5. Management did not obtain a certificate in writing from  a competent person 
confirming that the space is free from dangerous gases or fumes while 
allowing the workers inside the tank or not provided suitable breathing 
apparatus to the workers while allowing them inside the tank. 

6. Failed to tie a rope securely around the waist of the workers the free and of 
which is held by a person by standing outside the tank so as  to pull out the 
inside workers if they are in danger. 
 

 

F CONCLUSION 

1. The main reason for the death of the workers is asphyxiation due to 
inhalation of harmful gases present in the sludge.       

2. The violations that fit under section 36 are taken and issued show cause 
notice to the occupier and manager of the factory and other safety 
violations that may lead to accidents along with violations of running the 
factory without obtaining licence from Inspector of Factories, Installing the 
11Nos oil storage tanks and oil filling machines in the factory without 
obtaining plan approval from the Director of Factories, AP, Vijayawada 
are also included in the Show Cause Notice.      

 

Endorsement: INSFAC-ACDT0ACIF(FA)/4/2023-JA(C1)-IF-KKD 

 

 

 

Deputy Chief Inspector of Factories, 

Kakinada. 

 

To: 

The Director of Factories 

Andhra Pradesh 
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FORMNo.18

[Prescribed under Rule 96 and under Regulation 68 ofEmployees State insurance Act, 1948]

Notice ofaccident or dangerous occurrence resulting in death or bodity injury

l. Name of occupier (Factory/Employer)

Employees State Insurance Employee Code No.

S. Satyannarayana, S/o. Satyannarayana,
Managing Partner, M/s. A.S Agro Industries

(lessor)

S. Tulasidhara Rao, S/o. Satyannarayana,
Manading Partner, M/s. Ambati Subbanna &
Co. oil firm ( lessee)

2. Address ofwork/premises where accident or
dangerous occunence took Dlace.

Sy.No. 241l1 A,24112A,24211 & 24212,

G.Ragampeta (V)
Peddapuram (M),
Kakinada District.

3. Nature oflndusty. Cleaning of sesame and filling of sesame oil into
bottles

4. Branch or Department and exact place where the
accident or dangerous occurence took place

Oil Storage tank located towards west of the

factory shed.

5. Employees State Insurance number (ifcovered) . Nit

6. Name and address ofthe injured pe6on. Refer Annexure

7. (a) Sex Ref'er Annexure
(b) Age (last birthday)
(c) Occupation ofthe iniured person
(d) Monthlv waees ofthe person iniured.
8. Local Employees State Insurance Office to
which the iniured Derson is attached.
9. Date, shift and hour ofaccident or dangerous

occurence.
'A' Shift,6 A.M. on 09/0212023.

1 0. (a) Hour at which the injured person stated
work on the day ofaccident or dangerous
occurence.

6:00 A.M. on 09/02/2023 .

(b) Whether wages in full or part are payable
to him for the day ofthe accident or dangerous

occurence.

Full

11. Cause or nature ofaccident or dangerous
occurrence.

No

(a) ifcauses is by machinery NO

(i) give name ofthe machine and the part
which involved the accident or dangerous
occulTence.

I

(ii) state whether it was moved by mechanical No
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wo-*ers reporteoy experienced irritation of

eves and throat and also breathlessness

and attempted to came out of the tank

through the steel ladder. Sri Kiran came out

of the tank and Sri Sagar fell inside the tank

because of shortage of oxygen To rescue

Mr. Sagar, six other workers entered on

after the other into the tank ar'C all the

seven workers died inside the tank due to

Asphyxiation.

AkFirecldy Srinivas, Age -+1

S/o Bulli Abbai- SuPervisor

Vetchangi Kiran Age-25Y

S/o Banjanna- Worker

1t Names and addresses ofwiiness

and followed bY sePsts

16. (a) Nature and er.tent of injury (e g' fatal, loss

of finiers, fracture of leg, scaled or scratch

G) L"*tiilfrn.ju.Y (tight leg, left hand

iffi"ccunenceand
is n;t fatal, state whether the iniured pe6on

was disabled for more than 48 hours'

ltl Oute and trou. ofretum to work

fls c) Physi"i*. dltp"nsary or hospital fiom

-hom or in wtrich, thi injured person received or

(b-..... 
-....' --.--) Name ofdispensary / panel doctor elected by

to$ Has the injured Person died'
09t0212023(i) If so, date ofdeatb.

Note:- (l) To be completed in legible hand\triting or Type writing'

(2) For purposes ofitem 7-(d) in this Form the definition ofwages in Section 2 (m) ofthe

w"*rli,l'l"ii-:i""r",L" e",, rsz: tc"to"i'Acwriior rsz:) ana the.method laid down in section 5

.i"ir,r" tlii a"t, ,&*aing calculation ofmonthly \^ages shall be adopted'

I ceni f) that ro the best of ml knowledge'and belief the above paniculars

are correct in every resped 
r
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ANNEXURE

NAME AN'D ADDRESS OF DECEASED PERSONS

Sl.No NAME GENDER AGE WAGE
I Vetchangi Krishna Rao S/o Banjanna,

Lakshmipuram(Village),Parreda
Panchayat, Pedabayalu (lVandalam), ASR

District

Male 36 Rs. 650/- per Day

2 Vetchangi Narasinga Rao,

Lakshmipuram(Village),Parreda
Panchayat, Pedabayalu (lMandalam),

ASR District

Male 40 Rs. 650/- per Day

3 Vetchangi Sagar

S/o Seeta Ram, Lakshmipuram(Village),
Parreda Panchayat, Pedabayalu
(Mandalam), ASR District

Male 23 Rs. 650/- per Day

4 Kattamuri Jagadeesh , S/o Paidiraju ,

Pulimeru (Village),

Peddapuram (N4andalam),

Kakinada District

Male 2J Rs. 12,000/- per
Month

5 Kona Rama Rao, Slo Kalyanam

,Sampaputtu (Village), Bondapalli

Panchayat, Pedabayalu (Mandalam),

Paderu. ASR District

Male Rs. 650/- per Day

6 Kurtada Bonjanna , VatchediPuttu
(Village), Parreda Panchayat, Pedabayalu
(Mandalam), ASR District

Male Rs. 650/- per Day

'1 Yallmilli Vijaya Durga Prasad,S/o

Nookaraju, Pulimeru (Village),

Peddapuram (Mandalam), Kakinada

District

Male 27 Rs. 500/- per Day

^ CY,,
/\ \ |.,

) \/,

\** V t3 lo2/ 2oz3
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Beslde Seven HI s papers pvt. Ltd..
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PHOTOS OF THE ACCIDENT SCENE IN A.S AGRO INDUSTRIES, 

G. RAGAMPETA(V), PEDDPAURAM (M), KAKINADA (DT), A.P 
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A,S. ACRO INDUSTRII]S
S. No.24111A.241l2A, D No. 9-8:/.

Prathipadu Road, c.f, AGAI\rlPEIA,
Peddapuram l'4ancial
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